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(o) whether all the'“emp
since bien absorbed in Indian Gmpo-
ration

“ i n')t, the reasons thuafalr, wlw::
a t were original ymcun
by tha m Qil Caorporation

d) whether the employees not.absorbed
in{th)e Indian Qil Corporation have the
l:.?‘fuﬂud their case to the uuﬁlmﬁﬂ,

rJIE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM, CHE-
MICALS AND FERTILIZERS ( SHRI
NARSINGH YADAV ) 1 (a) Twenty-
seven, please.

(b) the empla(ea of Bureau of Petro-
leum and Chemicals Studies ( renamed
as Bureau of Petroleum Studies ) except
those who were on daily were
absorbed in Indiaa Oil Gwpmuon and
0Oil & Natural Gas Commission.

{c) On the Closure of the Bureau of
Petroleum Studies its assessts and staff

(d) Yes, Sir.

() Since the mdim an the Bureau
was sharped by ONGC and I0G, it would
not have been appropriate to ask IOC
alone to absorb all the employees of the
Bureau. No further action is proposed
to be taken in the matter.

Paragra) in News Baulletinslg of
phe AlLR,

P. G. MAVALANKAR:

Im PROF. P

Wlll Minister uf of INFORMATION
BROADCASTING be pleased to

mtu :

(a) whetbu- xl in & fact that the dlﬂ
morning 8 to 8,10 and night 8+45 to

9.1% main Nm Bnlbtlu on the AIR

contains man

of Ministerial
speeches imhlde mﬂ ounlde Parliament;

(h) ¥ 20, percentage thereof ;
2 L83,

(c) whether it is a fact that mcluscn
of such views 1n the said Bulleuns dl][xll\l
the listeners of:mponmt news of Jrdia
and the world ;

(d) if so, steps being taken to 1mprove
situation ?

THE MINISTER OF INFORMA-

TION AND BROADCASTING
(SHRI L. K. ADVANI) : (a) to (b)
A. L R. news bulletins cover the speeches
of Ministers both inside and outmde the
Parlmmmth:n on the llaam of their
newswor ess, Speeafi percentages
of news bulletins are not allotted for
the coverage of any category of news
items. The news bulletins referred to
attempt to give a balanced preseanta-
tion of all news of importance keep-
“l:eg'lnwewthe needtoknepthelhtmm

1 informed,

Proposals from State Governments
for Super Thermal Power
Stations

*508. SHRI U.S. PATIL - Will the
Minister of ENERGY be pleased to state-

(a) how many Slate Governments have
submitted for super power
thermal plants and how many of them
have been accep

b) whether the Government of Maha-
ra tra h?ve sought permission to raise
furnance for super power thermal station
on the basis of bilateral agreement with
international finance agencies of foreign
countries ; and

(c) if so, the decision taken thereon?

THE MINISTER OF ENERGY
(SHRI P. RAMCHANDRAN) :

{a) The following project rcports for
the setting up of large sized thermal power
stations {involving installation of 1000 MW
and above) have received in the Cen-
tral E!actnmw Authori ﬂig {C. E.A} from
the State Governmen
of Utiar Pradesh. Punjab, Mu{hﬂ ?ndelh
Mﬁ:ﬂlhh‘l an%mlu\r. ehteiunm

projects will depend on the tachno-
economic appraisal by the C.E.A.
;.nmzhema‘it‘nmomopmmamdble
or meeting power demand on
identification of resources, ’
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Project

Installed mu'w

| 4

5.
6.

Anpara ‘B’ Thermal Power Station (U. P.) .

Ropar Thermal Power Station (Punjab)

Thermal Power Station (Madhya Pra~
™ - L] L]

1000 (2 X 500)
. 100 (5 X 200)

« 1000 (2 X 500)

Uljsin Thermal Power Station Stage —I(Maharashtra) 1000 (2 X 500)

Colgeng Thermal Power Station (Bihar)
Ray Thermal Power Station (Bihar)

gooo (6 X 500)

2400 (2 X 200 -} 4 X 500)

Propunlihm also been received from

the

Governmentsof Maharashtra and
s the establishment of a
r station at Chan-

-i‘.xhpcb“:r ( wa"m . “How:

1000 respectively. How-
ever, the project reports in respect of these
have mp):,t been received.

(b) & {c)., The Government of Maha-

rabtra had sent proposals seeking World

Mmfnrm up two super

thermalstations jiamfnxamuw:,

ﬁ!dﬂhmdtm l(%sﬂo MMWJ

Development  Amociation

and from other muleilateral/bilateral
domorsfor various inch

dlllnid:pumwlbell by

ts are also exe-

mmdgthe agencies with the

includes
B e e

expenditure.

s inter-alia
ce 15
State

the guestion of

the State Governments mminfbinm any

wu:ma—

(b) is it a fact that the people are not
attracted to defence services because of
unfavourable grade steructure of the forces
xig-a-uis the civil services;

(¢) whether there is any cadre review
committee for defence services:

(d) ifnot, whether Government propose
to appoint such a committer for defence
services as it does for civil services every
three years; and

(e) 1fnot, the reasons foi the same ?

THE DEPUTY PRIME MINISTER
AND MINISTER OF DEFENCE (SHRI
JACUIVAN RAM) :

(a) and (b), There isno dearth of can-
didates for posts in the officer cadres of the
ce Services. On the contrary, a
mrvqrmdlmu that the number of candi-
dates appearing for eatrance examinations
coutinues to increase. It i many times
larger than the number of openings.

There is no present evidence to
that grade structures or any mh"'m
factors are affecting the atiractivencss of
the Defence Services, which continue to
drawsome ofour mostdeserving youngmen.

There have been occasional shortfalls in
the in-take of officers to the Army, the
Ihvy and the pilot cadre of the Air Force.

these shortfalls do not seem to arise
Emn lackofavailability of candidates.

Gover t are ped that there
should be lacge scale rejoction of candidates
mdﬁamlwsmwd candidates

sclocted by the UPSC on the
of m m Gmmmt are
M into the

mummaumy_"umﬂ
be taken,





